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Nww uttlh'i this Lfiti ^^L.ri utty u! i^iSy i i

Hon'ble Mr. V.K. Majotra, Member (A)^
Hon'ble Mr. Shanker Raju, Member ((J;

3hr i O.K. Sharma (O.K. Gaurav),
Son oT 3hr 1 i N . 3 . v^aur av ,

work 1ny in All India Radio,
External 3ervices Division,
Par11ament 31 reet,

New Delhi and

Resident of Flat No. 164-A,
Pocket A-2,

Mayu r Vihar, Phase—III,
UH I n I - I I UU30 .

-App1i Cant

(Applicant in Persun)

Versus

1 . Union of India,
Ministry of Information and
Broad Casting, through
its Becretary, 3hastri Bhawan,
New De1hi.

2. All India Radio,
through its Director General ,
Akashwani Bhavan,

Par 11 ariient 3treet,

New De1hi-110001.

3. External 3ervice Division,
through its Director,
All India Radio,
Broad Casting House,
Par 1i ament 3treet,
New Delhi-110001.

( By Advocate ori r i j . d . nUdy i 1 J

ORDER (Oral)

By Hon'ble Mr. V.K. Majotra, Member (A)

The applicant has filed copy of Memo dated

23.5.2001 issued by the Directorate uen«fal , m1 i Inuia

Radio stating that the competent authority has accorded
approval to the amalgamation of Shri O.K. Sharma, Revisor
into the cadre of Transmission Executive with effect from
,.8.93 and that he will be entitled to all consequential
benefits.
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2. As the relief ulaimed has been yranted, appli(jant

wishes to withdraw the OA. The OA is accordingly
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(Shanker Raju)
Member (J)

(V.K. Maj otra)
Member (A)
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